121 Written Answers [24 AUG. 1995] to Questions 122

SJ. No. Name of the post No. of . Date from which the
posts post is lying vacant
32. Asstt.  Prof. of Anaesth (IRCH) 22.09.1993
33. Asstt.  Prof. of Surgical Oncology 22.09.1993
34. Asstt.  Prof. of Radiotherapy 01.11.1993
35. Asstt.  Prof. of Radio-Diagnosis for IRCH 1 05.04.1993
36. Asstt.  Prof. of Tissue & Organ 01.01.1993
37. Asstt.  Prof. of Biochemistry 07.07.1994
38. Asstt.  Prof. of Entomology 01.05.1992
39. Asstt.  Prof. of Medicine i) 12.04.1994
ii) 07.05.1995
40. Asstt.  Prof. of Orthodontics 09.08.1993
41. Asstt.  Prof. of Prosthodontics 27.04.1992
42. Asstt.  Prof. of Ocular Pharma 01.11.1993
43. Asstt.  Prof. of Ocular Pathology 25.04.1992
44. Asstt.  Prof. of Gastroenterology 27.04.1992
45. Asstt.  Prof. of Human Nutrition 17.07.1993'
46. Asstt.  Prof. of Neorology 16.07.1993
47. Asstt.  Prof. of Clinical Neuro-Physiology 25.03.1993
48. Asstt.  Prof. of Neuro-Radiology 05.07.1994
49. Asstt.  Prof. of Nuclear Medicine 08.08.1993
50. Asstt.  Prof. of Speech Pathology/Audiologyl 08.08.1993
51. Asstt.  Prof. of Haematology 01.09.1993
52. Asstt.  Prof. of Clinical Haematology (Adult)l 09.07.1991
53. Asstt.  Prof. of Pharmacology 2 i) 01.12.1993
ii) 23.04.1992
54. Asstt.  Prof. of Psychiatry 2 —
55. Asstt.  Prof. of Cl1. Psychology D 2 18.09.1989
56. Asstt.  Prof. of Biostatistics A 1 —
57. Asstt.  Prof. of Epidemiology C 1 —
58. Asstt.  Prof. of C1. Psychology 1 01.03.1995
59. Asstf.  Prof. of Paediatric Surgery 2 i) 01.09.1993
ii) 08.08.1993
60. Asstt.  Prof. of Reprod. Biology 1 07.07.1993
61. Asstt.  Prof. of of Radio-Immuno-Assay 1 08:08.1993
62. Asstt.  Prof. of Physical Medicine 1 08.08.1993
63. Asstt.  Prof. of Urology 1 01.06.1988
64. Asstt.  Prof. of Anaesthesiology 2 i) 28.02.1994
i) 25.02.1995
65. Asstt.  Prof.  ctf Health Education 1 01.05.1995
66. Asstt.  Prof. of Psychology 1 15.08.1995
IERT o Rrg] (F) TN ERDR 7 AT THERT TG
Rrgrelt & ddfgr # ol dd I WR W
PIS &IV HRIAT 2,

2350. 5t <fa frg M : w1 wWRe SR , .
IRAR Peur FH T8 Sa A U HA (@) afe &, q aieh @RI R B,
fa:




123 Written Answers

() WRBR 1 7 JHERT TGO RIeggati &
Y A1 - T T B MR ST AT - UTel
¥ fIT w1 B SR § IUT RN SHAB!
RIS R ARE A B I 8,

() I H REy fha THERTARGA R1g]
T o © SR AT 59 WY H WWBR GRT

(3) afe &, AT A aut F1a¥-aR @R
F1 2 AR AR §RT 7 Taod Rrggeit &
fore < f6 I @1 o9 R, Soic § fhat
=R o7 ITaerT foraT S @ R, SR

(3) PR gRT 39 JHBRT ARGH Rt
BT A AREV TS B 3R & ARAT
ST YT YA BT B AT g1
g I I fhy S e 872

| IR IRIR HTr AT | o
w3t =1 W R - ()R (@) Tt A
SHERT Tgrd Riggell & IR § IS wR
TR IS Fdeor Tai fhar Tar gl

(M A (@) ERT Rrgeli & g e
g AT AT T8 g 1 R Fig
TP UBUT AT SIUBRT & U ged b
AP TV DI AT 7, H SIERT 91
e frg e g |

Sharp Increase in Kindnappings in Jam-
mu and Kashmir

2351. DR. RANBIR SINGH: Will the
PRIME MINISTER be pleased to state:

(a) whether there has been a sharp
increase in the abduction and kidnappings
in Doda and Udhampur districts;

(b) the number of people kidnapped
and abducted in Kishtwar Tehsil of Doda
district during June and July 1995 and
how does this compared with the last
three years in the same period;

(c) whether the steps taken by Govern-
ment to bring about normalcy in Jammu
and Kashmir state have not yield any
results; and

(d) if so, whether there is any proposal
to remove Article 370 of the Constitution
to let others settled in the Jammu and
Kashmir State?

[RAJYA SABHA]

to Questions 124

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a) to
(d) The required details are being col-
lected and will be placed on the Table of
the House.

Transfer of Transmission projects of
BHEL

2352.  SHRI PASUMPON THA.
KIRUTTINAN: Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether it is a fact that the trans-
mission project department of BHEL was
transferred from Delhi to Bhopal;

(b) if so, what are the reasons for this
transfer and when this transfer was ef-
fected;

(c) whether it is also a fact that the
same department has again been transfer-
red back to Delhi.

(d) if so, when Government are going
to effect this transfer and what are
reasons for this re-transfer;

(e) how many employees including of-
ficers and scientists are attached with this
department and what is expenditure in-
volved for this tughlak like transfer of the
department; and

(f) who is responsible for this transfer
and at what .level the decision was taken?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SMT.
KRISHNA SAHI): (a) to (f) About six
years ago, a small section (20% strength
of the total work force of 216) of the
transmission ~ project  department  of
BHEL was transferred from Delhi to
Bhopal, in business interest.

Consequent on receipt of a large order
(Chandrapur-Padghe HVDC Project —
value Rs. 400 crs. approximately), the
work force was re-transferred to Delhi.
According to BHEL, this, became neces-
sary for better day-to-day coordination
with various agencies for expeditious con-
tract execution.



